
Writl u A 

(b) wheth r th train av 
lleged that the institute has been 

made autonomous to sati fy the vest
ed interests and have r sisted the 
Government s decision to make the 
institute n autonomou body; 

(c) the reasons for m..aking this 
institute an autonomous body; and 

(d) safeguard provided for avoid
ing misappropriation of fund ? 

THE MINISTER OF STATE OF 

THE MINISTRIES OF EDUCATION 

AND CULTURE AND SOCIAL WEL-

FARE (SHRIMATI SHEILA KAUL ) : 

(a) to (d) The National InstLute for 

Visually Handicapped, Dehra Dun, 

was c'Onverted into a registered so

ciety in October 1982 . This step was 
taken t'O promote faster growth 'Of the 
Institute providing for greater free

dom of action in construction of buil

ding, recTuitment of staff' etc. The 

Governing Council of the Institute i 
headed by the Secretary, Ministry of 

Social Welfare and includes repre

sentatives of the Ministrie3 of Health, 

Education, Labour and the represen

tatives ot. Government of Uttar Pra

desh. There is also provision to in
clude experts, Social Workers and 

Tepresentatives of leading voluntary 

organisations in the Governing Coun,· 

eil. The Institute has adopted the 

same financial rule- and regulation3 

as applicable to Government funds . 

The Institute's accounts are also 

subject to 'audit by the Comptroller 

& Auditor General of India and the 
internal ,audits of the Ministry. There 
is no cause for any apprehension re

lating to misappropri,ation of fUnds. 

The allegations 9f the trainees in 
this reg~rd are be' 
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